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OFFICE OFTHE PRINCIPAL DISTRICT 8: SESSIONS JUDGE
PATIALA HOUSE COURT : NEW DELHI DISTRICT : NEW DELHI

ORDER

In partial modification of this office earlier order bearing No.13237-13312/Bail 8: Filing/Judi./Prtn
D&SJ/NDD/2023 dated 28.04.2023 and in exercise of powers vested to the undersigned inter alia under Section
10(3) of the Criminal Procedure Code, 1973 as in force in Delhi, Ihereby authorize the following Additional Distnct
8: Sessions Judges of New Delhi District to hear and dispose of fresh bail/urgent criminal applications and pending
bail applications pertaining to the New Delhi District Sessions Division mentioned at column No. (2) w.ef

16.05.2023 to 31.05.2023 in accordance with law.

Name of the Judicial Oificer Police Stations 8t Investigating
Agencies (New Delhi District)

iRQ$IER:11
_ (2)

1" Link Judge

(3)

2"‘ Link Judge

(4)

Sh. Sanjay Khanagwal,
ASJ-02

CB1, Custom, DRI, Central Excise, GST,
Chanakya Puri, R.K. Puram, IGI Airport.

IGI Metro 8t Delhi Cantt.

Sh. Rajinder Singh,
ASJ-06

Ms. Aparna Swami,
ASJ~07

Police Stations 8: Invutigating
Agendas (New Delhi District)
 1

Crime Bmnch (BOW), CAW Cell,
incierpuri, Sarojini Nagar, Naraina,

Sagarpur, South Campus, Kishangarh,
Vasant Kun] (South), Vasant Kunj

Sh. Sudhir Kumar Sirolti,
Spl. Judge (NDPS)

Sh. Devender Kumar
Jangala, ASJ-05

Police Stations 81 Investigating
Agencies (New Dellti District)

IRQSIER-§.l
Enforcement Directorate, FERA. PMLA,

PFA. Connaught Place. Titghiak Road,
Mandir Marg, Barakhamba_Road,

Parliament Street, "liiak Marg, North
Avenue, South Avenue, Pmgati Maidan
Metro, Rajeev Chowk Metro and Cyber

Police Station,

Sh. Harjyot Singh
Bhalla, ASJ-04

ASJ-03

Sh. Pawan Kumar,
ASJ (SFTC)

4- ~___
Sh.Sltai1ender Malik, Sh. Hatjyot SinE1rBirst1a~—‘—*- ' -- ~;

ASJ-04

21.05.2023 & 28.05.2023 -hoh‘doy(s)

The bail/urgent applications pertaining to Special Acts viz. NDPS Act/NCB, POCSO, NIA, MCOCA
TADA, Special Cell cases, SC/ST Act, UAP Act, SEBI cases, Drugs 8: Cosmetics Act and Official Secrets Act shall
be dealt with by the concerned designated Courts, New Delhi District.

b 3
N0. /"Bail 8t Filing/Judl./Prin.D&SJ/NDD/2023
 :
i The Registrar General Hon‘iile l-iigh Court oi Delhi, New Delhi.
2 All the Principal District 8t Sessions Judges. Delhi!New Delhi.
3 The Pnnctpal Judge Parnlly Court, Dwarka (l-lQs), New Delhi.
4 The Pnnclpal Judge. Family Court. New Delhi District. Pl-lC, ND.
5 The Judge in-charge Mediation Centre, New Delhi District, PHC, ND.
6 The Metnb Se Ia DSLS N Delhi

"'(>Q S”! Kl

. er cre ry. A, ew Dlsuict. PHC. ND.
7. All the Judicial Oiflcers, New Delhi Disulct, PHC, ND.
ti.The 0 r~in-charge. Bail & Filing Section &Administration Branch, NDD, ND.

 mCommittee (Hindi 8t Engiish).'i1s Hazari Courts. Delhi.
10. The Chief Prosecutor. New Delhi District. PRC. ND.
11. All the Honorary Sen-etaries, Bar Associations, DelhilNew Delhi.
12.The in-charge. Locloup. New Delhi District. Pl-lC, ND.
!3.The Branch in-Charge. Computer Branch, New Delhi District. PHC. ND.
i.4.RearierIPS to the undersigned.
15.The PROIAPRO. New Delhi District. PHC. ND.

(Dhar Z11‘
Principal Dis t tons Judge
New Delhi Distri HC, New Delhi.

Dated:

Principal D ict & Sessions J
New Delhi ' ‘ct, PH ew_ Delhi

i3‘)"t7f7*w7»3


